FORM 26
[See rule 4A)

Affidavit to be filed by the candidate along with nomination paper before the
returning officer for election to BIHAR LEGISLATIVE ASSEMBLY (Name of the House) from
143, TEGHRA Assembly constituency (Name of the constituency).

PART -4

| BIRENDRA KUMAR ** Son/-doughtardwife of SHRI RAM BALAK MAHTO | Aged &4 years, resident of
RAJENDRA NAGAR, P, 5. — KADAMEUAN, PATNA — 800 003, (Menticn full postal address), a candidate at
the above election, do hereby soclemnly affirm and state on oath as under:-

{1} Iam a candidate set up by RASHTRIYA JANATA DAL (** name of the political party)/**am
Lo s lang o s e nse peadont-candmale.
(**strike out whichever is not applicable)

{20 Wy name s enrolied in 183, KUMHRAR - GENERAL, Bihar [name of the constituency and the
State), at Serial Mo, 641 in Part no. 46.

[3) Wy contact telephone numbers{s) is fare 0612-2673617 and my e-mail id (if any) is Nil.

(4) Details of Permanent Account Number(PAN) and status of filing of Income Tax return:-

| 51 N,

Name PAN The financial
year for which
the last Income-
tax return has

S SR | beenfiled

BIREMDRA KUMAR AEAPKSS1IN F.Y - 2017-2018

| JAYSHREE ACCPIOOIZD | F.¥Y—2017-2018

BIRENDRA KUMAR HUF | AAGHBES13B | F.¥—2017-2018

i/

%P(L/

Total income
shown in
Income-tax
return{in Rupees)
‘Rs. 39,63,843
Rs. 20,21,358/-
Rs. 4,78,020/-




(5) | am/am not accused of any offence(s) punishable with imprisonment for bwo years or mare ina
pending case(s) in which a charge(s) hasfhave been framed by the court{s) of competent

Jurisdiction,

If the deponent is accused of any such offence(s) he shall furnish the following information:- N.A

1 The following case {s) is/are pending against me In which charges have been framed by
the court I‘or an offence punishable with imprisonment for WO years or more:-

{a)

‘Case/first Information Report No./Nos,
together with complete details of concerned
Folice Station/District/State

ic)

d)
(e)

n

Section(s) of the concerned Act(s) and shaoit
description of the offence(s) for which
charged.

Mame of the Court, Case No. and date of

| order taking cognizance:

Date{s) on which the charge(s) was/were
framed

‘Whether all or am,r. of the pr{rﬁ&ﬂd[ﬁﬂgﬁﬁ have

heen stal,r-zd by any Courtis) of competent

(ii] " The following ca se[s] isfare pending agai nst me in which cugnlzance has been by the
court| ather than the cases mentioned in item (i} abowve]:-

(a)
{b)

(©
L

“Name of the Court, Case Mo. and date of
order taking cognizance:

“The details of cases where the court has

taken copnizance, section(s) of the Act(s)
and description of the offence(s) for which

cognizance taken

Details of Appeal(s) fApplication(s) for
rewision (if any) filed against the above

| order(s}

MLA

6. | have-been/have not been convicted of an nlfenceis] [utherthan any offence(s) referred to in
sub-section {1) or sub —section (2], or covered in sub- section (3}, of section 8 of the
Representation of the People Act, 1951 (43 of 1951)] and sentenced ta imprisonment for one

year or more. NA.

If the deponent is convicted and punished as aforesaid, he shall furnish the following

information:; M.A,

In the fqiinwlrg cases, | have been convicted and sentenced to imprisonment by a court of law:

[a} | The details of cases, Section|s) of the concerned
Act(s) and deseription of the offence(s) for which
convicted

'|:'I:+| ‘Name of the Court, Case No. and date of o ardertﬁ]

Ach Pumshmunl Imposed

(d) Whether any appeal was/has been filed against the |
conviction order. IF so, details and the present status

| of the appeal: -

%\/

M8

NA
NA

MNLA




7. That | give herein below the details of the assets {movable and immovable etc ) of myself, my
spouse and all dependents:
A, Details of movable assets:

Mote: 1. Assets in join name indicating the extent of joint ownership will also have to be given.

Mote: 2. In case of case of deposit/investment, the details including Serial Mumber, Amount,
date of deposit, the scheme, Name of the Bank/Institution and Branch are to be given.

Mate: 3. Value of Bond/Share Debentures as per current market value in Stock exchange in
respect of listed companies and per books in case of non- listed companies should be given,

Mote: 4. Dependent here has the same meaning as assigned in Explanation (v} under section 754
of the Representation of the People Act, 1951

Nate: 5 Details including amount is to be given separately In respect of each Investment

5l
Mo

{t)

i)

i)

(v

v}

Description | self Spose Dependent - r:l_eandent--zu
BIREMDRA JANYSHREE 1
= KUMAR . | I S| [ il
Cash in hand Rs. 2,50,000,- Rs. 2,000,000/ il Hil
[Approx.) [Approx.)
As on Ason 31032018
| 21.03.2018 |

Betail of deposit in Bank
accaunts|FORs. Term
Deposits and all ather
types of deposits including
saving accounts), Deposits
with Financial Institutions,
non-Banking Financial
Companies and
cooperative secieties and
the amounl in each such

deposil

[retails crf-iﬁ-.réstme ni Ih'_

Bonds,
debentures/shares amd
units in

campanies Wutual
funds and others and
the amount

s per Para Il of Annexure 1 Attached herewith.

fs per Para 1l of Annexure 1 Attached herewith .

Details of investment in
M55, Postal Saving;
Insurance policies and
investment in any
Financial instruments in
past affice or Insurance
Company and the
amaount

A per Para IV of Annexure 1 Attached herewith.

Persanal loans/advance
Eiven to any person or
entity including firm,

company, Trust el

| ind other receivables

A per Para V of Annexure 1 Attached herewith.
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{vi)

fui)

amaunt

| from debtors and the |

Maotor Vehicles)
Aircrafis/Yachis/Ships
(Details of Make,
registration number etc,
year of purchase and
amount)

valuahle thing(s) {given
details of weight and
value)

As per Para W1 of Annexure 1 Attached herewith,

As per Para VIl of Annexure 1 Attached herewith.

{wili)

(i)

Any other assets such as
walue of claims/interest
Gross Total Value

As per Para Vil of Annexure 1 Attached herawith.
Rs, | Rs. [ i
7582669278 | 1,07,13,841.60
| |

B. Details of Immovable

Assals:

Mote: 1. Properties in joint ownership indicating the extent of joint ownership will also have

Dependent -2

to be indicated,
Mote; 2, Each land or building or apartment should be mentioned separately in this format.
[sl. | Description Self Spouse Dependent - 1
No BIRENDRA JAYSHREE
I KLIMAR -
{i) Agricultural Land

(i}

Location|s) Survey
| number(s]
Area (total measurement
in acres)

As per Para | of Annexure 2 Attached herewith.

Whether inherited
praperty (Yes/Noj
Date of purchase in case

Cost of Land{in case of
purchase at the time of
purchase S|
Any investrment on the
land by way of
development
construction ete.
Approximate current
market value

Non- Azricultural Land:
Locationis)
Survey number(s)

Area (total measurement
insgft)
Whether inherited
property {Yes/Mo)
Cost of Land( in case of
purchase at the time of
purchase

As per Para || of Annexure 2 Attached herewith,

Any investment an the




land by way of
development,
construction ect.
Approximate current
market value
Commercial Buildings
{including apartrents) -
Locationis)

Survey number(s)

Area (total measurement

measurement in sg, fr.) |
Whether inherited

property (Yes/No)
Date of purchase in case
of self-acquired property
Cost of property (in case
af purchase} at the time
of purchase :
Any investment an the
property by way of
development,
construction ect,
Approwimate current
market valug

As per Para Il of Annexure 2 Attached herewith,

{iv)

| ~Location(s}

Residential équJngs
{including apartments)

-Survey number(s) il
Area (total measurement
in sq. ft.)

| measurement in sq. ft.)

Built-up Area (total

Whether inherited
property {¥es/No)
Date of purchase in case
of self-acquired property

Cost of property (in case
of purchase) at the time
of purchase

Any investment onthe |
property by way of
development,
construction ect.

Approximate current
‘market value.

As per Para IV of Annexure 2 Attached herewith.

v

(il

| Total of cu rrent market

Other [such as interest in

As per Para \ of Annexure 2 Attached herewith,

value of (i) to (v) above

[ T
R, 7,93,33,000/- | Fs. 3,85,00,000/-




8.

I give herein below the details of liabilities/dues to public financial institutions and gavernment:-
(Mote: please give separate details of name of bank, instituticn, entity or individual and amount

before each item)

transportiincluding
aircrafls and
helicopters)

SLNG | Description [ self 4pouse ] _ﬁe_penEﬂEFt -1 | Dependent—2 |
BIRENDRA KUMAR | JAYSHREE
{i} Loan or dues to
Bank/financial 1. Bank of India ML ML MIL
institution|s} 0.0. Afc No.
Mame of the Bank 440727100011521
ar financial Rs. 1,40,05,258.44
Institution. Amount | Az on 31.03.2018
outstanding. Z.Bank of India
Mature of Loan. Heusing Loan Afe No.
440775110000069
Rs. 20,89 660.00
As on 31.03.2018 i
| Loan or dues te any
other HIL MIL MNIL
individualsfentity
ather than
mentioned abowe
Mame(s], Amount
putstanding, nature
of loan
Any other liability MIL MIL ML o
Grand total of Rs. 1,60,94,918.44
| liabilities | i MIL ML |
(i} Government dues;
[Dries to MIL MIL MIL MIL
departments
dealing with
Bovernment
| accommodation | =
Dues to department
dealing with supply | NIL MIL MIL MIL
of water
Dues to department
dealing with supply | NIL MIL ML MIL
of electricity
Dues ta department
dealing with supply | NIL NIL NIL NIL
of
telephones/mobiles
| Dues to departments
dealing with MIL MIL NiL MIL
povernment




i Income Tax dues | NIL NIL NIL NIL
| wealth tax dues NIL NIL NIL NIL
| Service tax dues MIL MIL MIL MIL
| Municipal/Property | NIL NIL NIL NIL
| {Towdues - :
|| Sales Tax dues MIL NIL MIL MIL
______ | Anyotherdues | NIL NIL NIL R
(il | Grand total of all NIL ML HIL NIL
Government dues i B
{iw] Whether any other | NIL MIL MIL ML
liabilities are in
dispute, if so,
mention the
amount involved
and the authority
before which it is
pending

(9], Details of profession or occupation:
[a) Self - INSURAMCE SURVEYOR
(b} Spouse - HOUSE WIFE

U.CI:I M~,r edu:atmnal quahﬁcatmn is as under-  Intermediate.
COURSE | NAMEOFUNIVERSITY |  PASSING YEAR
L B.E [Electrlcalb Bihar College of 1976
| Engineering, Fatna

|Give details of highest School/University education mentioning the full form of the
certificate/dipioma/degree course, name of the School/College/University and the year which
the course was completed.]

i r'“ﬂ'\-- -



PART—B

11, Abstract of the details given in (1) to {10) of Part — A:
1l Wame of the candidate B!H.EN DRA KLIMAR
2 Full pustal address RAJENDRA NAGAR, P.5.-
KADAMELUAN, PATHNA —
[ ) 200003 _
Number and name of the constituency and State 143, TEGHRA ASSEMELY
3 | o I | COMSTITUENCY, BIHAR |
a Mame of the political party which set up the RASHTRIVA JANATA DAL
| candidate {otherwise write "Independent”) L
5 {l} Total number of pending cases where
charges have been framed by the Court MIL
for offences punishable with
— imprisonment for two years or more
(i} Total number of pending cases where
the court(s) have taken cognizance MIL
(other than cases mentioned in item (i)
above] B _ |
[ Total Number of r_.ases in which conmcted and
sentenced to imprisonment for one year or more MIL
| lexcept for offences referred to in sub-section (1),
{2) of section 8 of Representation of the people Act,
1951). N
) PAN of Year for which | Total income shown
last income
Tax return
- filed
(a)Candidate AEAPKS511N F.¥. 2017-2018 | Rs, 39,63,849/-
BIRENDRA KUMAR
(b) Spouse ACCPIO012D | F.¥. 2017-2018 | Rs. 20,721,359/
| JAYSHREE
| te) BIRENDRA AAGHBES13R FY. 2017-2018 | Rs. 4,78,020/-
KUMAR HUF
i | Details of Assets and Liabilities in Rupees
Description self Spouse | Dependent | Dependent —2
BIRENDRA IA¥SHREE
KUMAR ) [
A Movesble Assets Rs. 7.58,26,602.78 | Ri 107,13 B4164 | ML MIL
. (Total Value]
B Immaovable Asset HIL L
) Purchase Price of
| | self-acquired Rs. 7597867/ | Rs.17.17,000f NIL NIL
immovable property .
i Development/const N
ruction cost of Fis. 13,00,000/- . 11,00,000/. MIL ML
immovable property
| after purchasze (if ol R




applill:a't'i'nn]
| Approsimate
Current market Rs, 708,353,000/ | Rs-355,00,000/-

price of -

MIL MIL

[a)Self —acquired
assets (total value) | As 164057,358.78 | Rs 5,20,30,841.64 MIL NIL
{Market Value)
{binherited assets NIl
(Total assets (Total NIL L MIL
= Value) |
9 Llﬂ-bllll‘.lLs

(i} Government dues T m MIL I NIL
[Totaf]
(ii) | Loans from Bank, |
Financial Institutions | F5 1,60,94,918.44 ML MIL NIL
and other untalll
10 Liabilities that are J:;;Ier dispute
(i} | Government dues NIL MIL NIL MIL
(rotal)

(ii] | Loans from Bank,
| Financial Institutions | Mt ML NIL ML
| and other {Total) |
11 | Highest educational qualification:- B.E. {(ELECTRICALS) from Bihar College of
| Enpineering in 1976 [Give details of highest School/University education mentioning
| the full form of the certificate/diploma/degree course, name of the
| School/college/University and the year in which the course was completed. )
VERIFICATION
I, the deponent, above named, do hereby verify and declare that the contents of this
affidavit are true and correct to the best of my knowledge and belief and no part of It is
false and nothing material has been concealed there from. | further declare that:-
{a) There is no case of conviction or pending case against me other than those
mentioned in items 5 and 6 of Part A and B above;
b} 1, my spouse, or my dependents do not have any asset or liability, other than
those mentioned in items 7 and 8 of Part A and items 8, 9 and 10 of Part B
above,

B THHB B g sivimimmmmmusiion PPN S umsusaussainss e RN O ismissinvasrisisassmmainss

DEPOMNMENT

Note: 1. Affidavit should be filed latest by 3.00 PM on the last day of filing nomination,

Nete: 2. Affidavit should be sworn before an oath Commissioner or Magistrate of the
First class or before a Notary public.

Note: 3. All column should be filled up and ne calumn to be left blank. If there is no
information to furnish in respect of any item, either “Nil” or “Not applicable”. As the
case may be, should be mentioned’

Note: 4. The Affidavit should be either typed or written legibly and ney

%ﬂ




SR RA KUMAR
AMNEXURE- | : DETAILS OF MOVABLE ASSETS :

L. Cetail of deposit in Bank sccounis(FORs. Tesm Deposits and all ather types of deposits including sawing accounts), Depnsits
with Financial Institistions, nan-Banking Financial Companies and cooperative societios and the amount in each such deposit.

PARTICULARS NATURE OF DEPOSIT AMOUNT
h. BIREMDRA KUMAR I Savings/Current Account
In Bank of India, Central Bank of India, Canara Bank, Stale
Bank & India, Tha Tapindy Co-operative Bank Lid, Axis Bank,
HOFC Bank, indusind Bark & Kolak Mahindra Bank Lid 11162942 58
In PPF Account
State Bank of India 2351597424
I FO¥ Account
Bank of Indka, Central Bank of india & The Tapindu Co-Operative
Bank 35000018.72
49544733.64
|B. MRS, JAYSHREE In Savings/Current Ascount
(SPOUSE) in Central Bank of India, Canara Bank, State Bank of India,
I'he Tapindu Co-operative Bank Ld & Indusind Bank 2876785.64
In FO Account
Ceniral Bank ol India & The Tapndgu Co-Operative AG3A 546,00
T511331.64
Il Dietalls af investment in Bonds, debentuses/shares and units in companies/Mutual funds and
othess amd the amount
PFARTICULARS NATURE OF INVESTMENT AMOLINT

A, BIRENDRA KUMAR

B. MRS. JAYSHREE
(SPOLSE)

i} SHARE N INDIAN CO. (AL Cost)
il MUTLIAL FUND (At Cost)

ity BONDS
w] DEBENTURES

iV SHARE IN INDIAN CO
i) MUTLIAL FUND (At Cost)
[Market Value Rs. TO2E63.28)

Rs: 17,259 526 90
Rs. 7,394, 38017

Hil
il

L]
Ra. 1,002.610.00

sy BONDS il
) DEBENTURES -
[\, Dietaits of invastmont in M55, Postal Saving, Insurance policies and investmant in any Fimancial
i in post affice or ir & Company and the amount
PARTICULARS NATURE COF DEPOSIT AMOUNT
A BIRENDRA HKUMAR ML MIL
B. MRS. JAYSHREE MIL MIL
{5POUSE)
/




W, Personal loans/advance given to any persen of eatity inchuding firm, company, Trust ete., and

other recelvables from dobtors and the amount

PARTICULARS DESCRIFTION WALUE
A, BIRENDRA KUMAR MIL MIL
H. MRS, JAYSHREE MIL ML
{SPOUSE)
V1. Mator Vehicles! pircrafts/Yachis/Ships [Details of Make, registration number ete. year of
purchase and amaunt)
PARTICULARS DESCRIPTION WALUE
A. BIREMDRA KUMAR MIL. MIL
B. MRS. JAYSHREE MIL HNIL
[SPOLUSE)
W, Jeweliery, bullion and valuable thingls) (given details of welght and walue)
PARTICLULARS DESCRIPTION WALLE

A, BIRENDRA KUMAR

i) GOLD ORNAMENTS, JEWELLERIES INCLUDING
PRECIOUS STONES & SILVER ARTICLES

i} GOLD ORMAMENTS, JEWELLERIES INCLUDING

RS 7,00,000.00 (APPROX. )

(HUF] [173R0 INTEREST)

B. MRS. JAYSHREE PRECIOWUS STONES & SILVER ARTICLES RS 20,00,000.00 (APPROX.)
(SPOUSE)
I, Any other assets such as value of dalms/interest
PFARTICULARS DESCRIPTION ANMOUNT
A BIRENDRA KUMAR In SavingsiCurrent Account with BANE OF INDIA, PATHA RS 20,3325 50

WALLUE OF 1/3RD INTEREST

Rs. 8,77,76217

B, MRS, JAYSHREE
|SPOUSE)

MIL

MIL

v




SRI BIRENDRA KUMAR

ANNEXURE- Il : DETAI F IMMOVABLE ASSETS
DESCRIPTION LOCATION (5) SURVEY NUMBER (S) AREA Whether Dete of purchase Cost of Land (in case | Any investment an Approximate current
(TOTAL MEASUREMENT inheritad in case of self- | of purchase atthe | the land by way market value
IN ACRES) property acquired property | time of purchase of development
(Yes/MNo) construction ect
. AGRICULTLURAL LAND
a. Bl A KUMAR Pahari, Patna Thana Mo. 16, Tauzi No. 332 |10.5 Decimal Nao February, 2001 Rs. 1,70,000/- N.A Rs. 1,00,00,000/- (Approx.}
(SELF) Khata No. 164 {Approx.)
Pahari, Patna Plot No 183, Khizta No. 199 2 Katha No August, 2001 Rs. 97,000/ N.A Rs, 50,00,000/- (Approw )
Thana No. 16 {Approx.)
b. MRS. JAYSHREE NIL MIL No MN.A. MA NA NIL
I M -AGRICULTU
a. SRI BIRENDRA R Boring Road, Patna Plot No. 86, Khata No. 525 875 8qg. Ft Mo December 2001 Rs. 1,00, 000/~ Rs. 8,00,000/~ |Rs.40,00,000/~ (Approx)
Fatna Thana Mo, 7
Exhibition Road, Paina 1225 S5g. FL 18.08.2000 Rs. 1,70,000/~ R=. 35,00,000/- (Approx.)
(1/2 Share) (Approx.)
b. MRS. JAYSHREE NIL MIL MIL No MIL NIL MIL NIL

Optimized by www.ImageOptimizer.net




{2}

SRI BIRENDRA KUMAR
{SONTD....) DE I8 ABLE
DESCRIPTION LOCATION [3] SURYVEY MUMBER (5] ARESR BUILT U7 AREA Whether Date of purchase | Case of Land | Amyinvestmant on Approximate current
{TOTAL [TOTAL inferites I case of se- Property [in casa the land By way market vilue
MEASLIREMENT MEASUREMENT propary acquired progerty | of purchase atthe | of development
B Sg.f) B Sg.8t) {Yestio) time of purchasa construction ect
. MERC!
[INCLUDING APPARTMENTS)
a. BIRENDRA KUMAR Sichedhi Vinayal MIL MIL 400 L] 19032010 Rs. 4,00,000 MiL Rs. 40,00, 000
R.K, Bhattacharya Road, [Approne.) {Approx.}
Fatna
Siddhi Vinayak MNiIL MIL 538 Mo 18.03.2010 Fa, 4 57,0005 MIL Re. 35.00,0000-
ALK, Bhattacharya Road, {Apprax.} [Appros )
Fatna
Kulhariya Complex. MIL MIL B88 Mo 25032010 Rs. 3.75.000% HMIL Rs. 50,00,000~
Ashok Fajpath, Patna {Apprax.) {Approx. |
Kashi Place, MiL MIL 2250 Mo 2503, 20100 Rs. 450,000 MIL Re. 1,00,00,000&
Patna [Appron.) {Approx.}
Om Vihar, Kadam Husn, MIL WL BEO Mo 09.03.2010 Rs. 2.97.000.00 MIL Rs. 50,00,000-
Paina {Approx.} [Approm.)
TOTAL OF A RS, 19,79,000i/- Rs. 2,75,00,0000-
b YSHR Fraser Road, Patna MIL NIL 1189 No 07.12.2001 Rs. 4,80,000.00 Ris. B6,00,000/- Rs. 1,25,00,000
{Appros.) (Appoon.)
TOTALOF B ; Ra. 4,80,000.00 R=. 6,00,000/- Rs. 1,25,00,000/-
1. RESIDENTIAL BUILDINGS |
[INCLUDING APPARTMENTS)
&. BIRENDRA KUMAR Rajandra Magar, Paina Plot No, 138, NiL T Katha Mo 1878 Rs, 1,50,0000- Rs. 5,00,0006 |Rs. 1.50,00,000
{1/2 Share ) Circle Mo, 29 {Appro.) {Approx.) [Approw.)
Flat Mo, 205, Surya Kanishka Apptt. NIL 2753 Mo 22.08.2010 R=. 45,00,000- MIL Rs. 50,00,000/-
aishall Sector 4, Gaxiabed, {Appro) (ApDrox.
P
TOTAL OF A : Fis. 46,50,0001- Rs. 500,000~ |Rs. 2,00,00,000.
b SMT. JAYSHREE [SPOUSE] Ashok Puri, Reja Bazar, Plat Ma, C-09 Wik 600 Rs. 4500000 Fis. 5,00,000.00 Rs. 1,25,00.0000-
Khajpura, Paina [Appro. ) [Approo ) (Approx.}
Santasha Complex NIL MIL 2304 08.03.2010 Rs. 11.92.000.00 NIL Rs=. 1,35,00,000
Bandar Bagicha, Patna {Approx.) [Appro.)
TOTALOF B: Rs. 12,37,000/- Rs. &,00,000/- Rs. 2,60,00,0000-
W, OTHERS (SUCH AS INTEREST
i PROPERTY)
2. BIRENDAA KUMAR HUF Orn Vilar, Kadam Kuan, MIL MIL 4380 Mo 25.03.2010 A5, 10,95,000.00 MIL Fs. 2,0:0,00,000/-
{173RD INTEREST) Fatna {Approe | {Approx.}
Ganga Complex, MIL MIL 5108 Mo 19.03. 2010 Rs. 2,00,000/- MIL Rs. 50,00,000/-
Kankarbagh, Patna [Bpprox.) [Approx.)
TOTAL OF A : Rs. 12,95 000/- Rs, 2,50,00,000/-
Value of 1/3rd Interast Rs. 4,31,667/- Rs. B3,33,000/-
Intress in pndewded Ancesirsl Immndatic Properties as will 05 mmoabie progaerties acquired by HUF s paintindividual rame of bers of HUF nat ¢ sinoe dotais of popTy anc value s nel avalabio

Optimized by www.ImageOptimizer.net




	20181204114824_001
	20181204114824_002
	20181204114824_003
	20181204114824_004
	20181204114824_005
	20181204114824_006
	20181204114824_007
	20181204114824_008
	20181204114824_009
	20181204114824_010
	20181204114824_011
	20181204114824_012
	20181204114824_013

